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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH

AT HYDERABAD .

wwrrarvi e L U LI 1990,

Botumen : Dated: 28.72

P.Viswusswar Rao o Applicant
And
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Uepartment of Telscommunications, New Delhi.

Doer Sanchar Bhavan, Hyderebad.

3. J. Threvaram.

e Respendents.

2. Chief Gsneral Manaygsr, Telecommunications, A.P»E%rclm, “jr
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Counsal for the Applicent ¢ Sri. B.S.A.Satyanaraya%a

Counsel for the Respondents : Sri, V.Bhimanna, Addl. CGSC.

CORAM:

Hon'ble fir. A.V.Haridasan, Judicial lMembar

Hon'ble fir. A.B.Gerthi, Administrative flomber
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0A 270/95, Dt, of Order:28-2-95.

|

(Order passed by Hon'bla Shri A.V.Haridasan,
Member (1) ).

* * *
The applicant is a Telephone Dp8ﬂator, who has appeared
and gualified in the Departmental Competetive Examination! for

promeotion to the pest of Jr.Telecom Officer, hgld in 14th and 15th

of March, 1992, The applicant and othar cendidates who appeared
gualified in the examination including those who belong Jo athari
categoriss were not appointed for want of vacancies in the quota.
According to the recruitment rules 10% of the vacancies %n the
cadre of J.T.0. are to be filled from among the Auto Excdange
Assistants (Aﬁﬂs), by means of Limited Departmental Competetive
Examinat;un and 10% on the bésig of senieority and qualifﬂing

test., Fifteen per cent of the posts are to be filled by pro-

motion from other catagnriéé including Tel;phune Operators on
the basis of a Competetive Examination., The applicant iﬁ now
aggrieved by the fact that. an order has been dssued on 2&-12-94 by
which as mény ag 42 ﬁfficials belonging to the catagory of
Telsphone Operators etc., ware appointed diverting uacan%ies
from the direct recruitment guota. The applicant made alrespre-
sentation on 20-10-94 to‘the Chairmaﬁ, Telescom Commissiopn, re-
guesting that the vacancies including thnéa to be filled by a
d;rect recruitment may be filled considering all the canéidates.
who have passed the examination held in March, 1992; and|wsre
not promoted for want of Uacanciés. Finding that there is no
respongé, the applicant has filed this application praying for

a direction to the resbondents to Pill up Fhe Uacang}es i nc lud-
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ing the vacancies fa:ling under direct recruitment from
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- " '+ ~malavaas who have passed the J.T7.0. f

examination held on 14-3-92 and 15-3-92 irrespectivs or uvne - -

|

cadre to which they belong and al#o to direct the respmn?ents

to promote the applicant to one of the JTO vacancies of the

| . |

1891 recruitment year. | H
2e Shri V.Bhimanna, learned standing counsel rou ;”_!
I
|

Respandents argued that the appl#cant has rushed to thal

Tribunal before the.competent authority has bestowed it#
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attention to the claim of the applicant and therefore %t
| | |

~—-e-~mriats tp give @ direction to tne Respondents
- |

to dispose of the applicant's representation, Ihe counoe.

for the applicant states that the applicant wguld alsoj be
' |

satisfied if a direction is giﬁen to dispose of the r%prasan-
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tation within & specefied time ieaving liberty to the|appli-

|

cant to move ths Tribunal imp case he is aggrieved Dy %he out=-
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come., I : !
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3, In the light of the above submission by the ca%nsel at

the bar, the application is disposed of directing the¢ Respon-

|

dent No.l! teo consider the rep#esentatinn submitted by the
.applicant on 20-10-94 addreséed to the Chairman, Te#ecom

| |
Commission, within a period é? two months Prom t he date of

communication of a copy of this order and to give the appli-

cant a speaking order uwithim t he aforestated period| of tuwe

months, It is made clear that if the applicant fasgls
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aggrieved on the out come of the representation, it will
be open for him to seek appropriate relief. There 1s no

ordger as to costs.

. . /
-~ (A.B.GORTHI) (A.U.HARIDASAN)
Member (A) Mambsr (J)
Dt. 28th February, 1995, ]

Dictatsd in Open Cpurt. .

avl/ | }%v4(%%ﬁ;4ﬁ{

Oeputy Registrar (Judl.)

Copy toi=-

_ ' |
1. Directer General, Telecsmmunications, Departmant of
Telecommuriications, Union of India, New Delhi.

2. Chief Ceneral Maneger, Telecommunications, A,F.Circle,
Doer Sanchar Bhavan, Hyd.

3. One.copy to Sri. B.5.A.Satyenarayana, advecate,| 2-1-561,
Nallakunta, Hyd.44

4, One copy to Sri, V.Bhimanna, Addl. CG3C, CAT, HLd.

5., Ons copy to Library, CAT, Hyd.

fi. Uns sparoc copy.
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